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(d) No definite time limit can be indi­
cated at thla stage. 
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Sapr Cane 
•,,o. Sbrl Blbbud M.labra t Will the 

Minister of Food -d ApicultuN be pleaaed 
to atate : 

(a) the quantity or suprcane crushed 
in the varioua sugar factories in diirerent 
States and auger rec:overed out or that durina 
1955-56 ; 

(b) whether Government have formu­
lated any ec:heme to cxpon aupr from surplua 
to ddiat area in the country ; and 

(c) if ao, the period within which the 
acheme will be implemented } 

The Mhaltlter of Aarlculture (Dr. 
P, S. Dealamakh) 1 (a) A statement aivinl 
the required information ia laid on the table 
of the Lok Sabha. [S11 Appendix V, 
aonexure No. 3.) 

(b) No. The movement will b e  under• 
taken by the trade. 

(c) Doe, not arise. 
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Sbrl B, S. Murthy I Arising out of the 
question, may I know whether the Govem­
ment have decided the areas and what step, 
are being taken to make them self-sufficient? 

Shrl A. P. Jain I We uscsa the auffi­
ciency of the country as a whole not of the 
different areaa. When granting lic:enccs 
we select more suitable areas and wherever 
aupr is needed we provide facilities for the 
transport from one part of the country to 
the other. 

Shrl Moldaddla I May I know whether 
the Government has considered the possibility 
of adjusting the price in the early part of the 
season and the latter part of the aeaaon in such 
a way that when the yield of sugar-cane in 
the latter part of the aeason is leas, the prices 
are so regulated that cultivators get the aame 
price throuibout the acuon? 

Sbrl A. P, JIIID I For the last few years 
the production of sugar-cane in the mill zones 
bas been JOUJI up very rapidly. Probably, 
the cause for this rapid increue ii the com­
paratively higher price of the augar-cane that 
ii being paid to the cane grower in the mill 
area. In fact wo made aome investigation 
and we found the price which the manufacturer 
of g,Jr gets was 13 annu or Iii, annu, the 
eupplicr to the aupr mills ,eu lu. 1-7-0 or 
Rs. 1-s-o. Tile whole question is causina 
u, a lot or . . • • • •  

Aa boa. Member : Headache. 

Shrl A. P. Jain Headache and we are 
thinking of working out some scheme-maybe 
that zones may have to be re-adjusted, maybe 
that some restrictions on supplien of certain 
types may have to be imposed so that the cane 
is properly crushed. My own idea--and I 
am very well supported by the experts-is 
that the cane should normally be crushed 
only during the optimwn period when the 
iecovery is the highest and it is uneconomical 
to crush it when the recovery goes down. 
We arc trying to work out a scheme on these 
lines. 

Sbrl Sb1va1U1DJappa I May I know 
whether tbe price i, being fixed on the bui• 
of the recovery ? 

Sbrl A. P. Jain t We appointed a Com­
mittee and that Committee has made re­
commendations. Those recommendations 
are under examination. But I may frankly 
state that I have the largest alnOWlt of 
sympathy with the proposition that the price 
of sugar-cane should be correlated with the 
�very. 

Sbrl Remacheadra Reddl. : May I 
know whether there bas been any definite 

improvemem in the matter of the uliatance 
and co-operation given by the Railway De­
paranent, in regard to the transport of sugar 
to the needy areas ? 

Sbrl A. P. Jala I There was never any 
dislocation, and we arc having more and more 
of co-operation. 

iat � ""1 : � �  
� (snfur) in: � � � � 
ffl h Iii( � t (ff ffl � " 
fim';ff � � � (�) it 
� (ir;;n) 'liT � � lli1i 
riaft' ? 

1ft' Wo l(o "1f : � � .,..  
q � � � Ai fiAT.f .,..  
� � � ffl ii  � if  
� � 'liT1f 'Fl ii � if 
rn t """" � � � i ffl 
i1 qr rn t ffl ll'm't w m '1ft' 
� '1ft' 'fr ""' t Ai � .,.. "1 
- � � f1'W � ffl �  � 
� q,+j�+G � �ik � � t, ""' 
'!ft' � � fflr ffl � ij 

W. o 1Jfflfflf '"1flli q'r t I 

Food Producdoa la tbe Secoad P1aD 
P.-locl 

•792. Shrl H. N. Mubrfee I Will the 
Minister of Food ud A.picultun be 
pleased to state : 

(a) whether hie attention h11 been drawn 
to the fact that in rep rd to the raising of food 
production targets in the Second Pive Year 
l>Jan, differing ,tatemcnta have been made 
lately by the Prime Minister, by himself, by 
the Minister of Agriculture, and by apokeameo 
of the Planning Commiaaion ; and 

Cb) what, if any, is the agreed formula­
tion ) 

The MJnllter of Apiculture (Dr. P. S. 
Dethmukh) 1 (a) It cannot be said that there 
is any basic contradiction between the views 
so far expressed on the question of raising 
the ta �ta of agricultural production under 
the Second Pivc Year Plan as these YiC'W1 re­
ptesent only tentative 1UggC1tfon1 and not any 
final c:ondusiona. In fact these suaeationt 
constitute an CPCntial part of the proccsa of 
thinking connected with the fonnulation ol 
the plan wget. 

(6) The matter h rtlll Wider conlideradoo. 




